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Supreme Court   [17] 

Anwar Hussain v. Govind Lal, (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2023 SCC OnLine SC 
2659 

Anwar Hussain v. Govind Lal, (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 
6297 

Arindam Das v. Arunava Das, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC OnLine 
SC 3597 

Arindam Das v. Arunava Das, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC OnLine 
SC 3602 

Ashwani Kumar v. UGC, (B.R. Gavai and Augustine George Masih, JJ.), 2025 SCC OnLine SC 3594 
Ashwani Kumar v. UGC, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC OnLine SC 

3600 
R. Madana Gopal v. K. Palani, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 6296 
R. Madana Gopal v. K. Palani, (B.R. Gavai and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3596 
Rakam Singh v. Amit, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1448 
Sanjana Kumari v. Vijay Kumar, (Surya Kant and Dipankar Datta, JJ.), 2023 SCC OnLine SC 2660 
Shanthi v. State, (B.R. Gavai, C.J. and Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine 

SC 3599 
Shanthi v. State, (Sanjiv Khanna, C.J. and Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC 

OnLine SC 3595 
Suptan Marak v. State of Tripura, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine 

SC 1449 
Tushar Sarda v. CBI, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 3598 
Tushar Sarda v. CBI, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 3601 
Alupro Building Systems (P) Ltd. v. CCE, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC 

OnLine SC 986 
CIT v. Shelf Drilling Ron Tappmeyer Ltd., (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 

SCC OnLine SC 1652 
  
Andhra Pradesh High Court   [2] 

A. Mahendra v. State of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC OnLine 
AP 4576 

Sri. Shakthi Communications v. Commr. of State Taxes, (R. Raghunandan Rao and Sumathi 
Jagadam, JJ.), 2025 SCC OnLine AP 4575 
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Bombay High Court   [25] 
Agasti Sahakari Sakhar Karkhana Ltd. v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. 

Venegavkar, JJ.), 2026 SCC OnLine Bom 1168 
Ashok Khandelwal v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC 

OnLine Bom 5844 
Ashok Kumar Vishwakarma v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine 

Bom 5826 
Asics India (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 

5836 
Bytedance (India) Technology (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 

SCC OnLine Bom 5840 
CIT v. Income Tax Settlement Commission, (K.R. Shriram and Dr Neela Gokhale, JJ.), 2024 SCC 

OnLine Bom 5557 
CIT v. Nahar Enterprises, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine 

Bom 5835 
CIT v. NOCIL Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine Bom 5829 
Eagle Security & Personnel Services v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 

SCC OnLine Bom 2948 
GlobeOp Financial Services (India) (P) Ltd. v. Commr. of State Tax, (M.S. Sonak and Jitendra Jain, 

JJ.), 2025 SCC OnLine Bom 5827 
HP India Sales (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine 

Bom 5845 
Indian Oil Corpn. Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 

5839 
Kishore Mohanlal Dingra v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 1705 
Leena Power Tech Engineers (P) Ltd. v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine 

Bom 483 
Mirae Asset Venture Investments India (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, 

JJ.), 2025 SCC OnLine Bom 6255 
Prakash D. Koli v. Income Tax Appellate Tribunal, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 

2025 SCC OnLine Bom 5833 
Saigal Sea Trade v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine Bom 

5846 
Sainath Clearing & Shipping Co. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC 

OnLine Bom 5841 
Saurabh Sahu v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 

5848 
Skyway Infraprojects (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC 

OnLine Bom 5850 
Smaaash Entertainment (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC 

OnLine Bom 5847 
Symbiosis Open Education Society v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 

SCC OnLine Bom 5831 
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Syngenta India Ltd. v. Union of India, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 
OnLine Bom 5837 

Tata Sons (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 
5105 

Umesh Navnitlal Shah HUF v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 48 
  
Calcutta High Court   [37] 

Abhishek Ramisetty v. Commr. (CGST), (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12142 
Amit Agarwal v. Commr., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10660 
Baazar Style Retail Ltd. v. Commr. (CGST), (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), 

J.), 2025 SCC OnLine Cal 11170 
CE MTTCC JV v. Superintendent, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10638 
CFM Asset Reconstruction (P) Ltd. v. Commr. (CGST), (Raja Basu Chowdhury, J.), 2025 SCC 

OnLine Cal 10651 
Chandra Sekhar Singh v. Union of India, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 

10633 
CIT v. Cygnus Equipments & Rentals (P) Ltd., (T.S Sivagnanam, C.J. and Chaitali Chatterjee (Das), 

J.), 2025 SCC OnLine Cal 10639 
CIT v. Emote Wealth (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC 

OnLine Cal 10632 
CIT v. Gillanders Arbuthnot & Co. Ltd., (T.S Sivagnanam, C.J. and Bivas Pattanayak, J.), 2025 SCC 

OnLine Cal 10648 
CIT v. Indus Realty (P) Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC 

OnLine Cal 12144 
CIT v. Pearl Tracom (P) Ltd., (T.S Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC 

OnLine Cal 10636 
CIT v. Vish Realty Solutions (P) Ltd., (T.S Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 

SCC OnLine Cal 10649 
Debasish Chatterjee v. Superintendent of CGST & CX, (Raja Basu Chowdhury, J.), 2025 SCC 

OnLine Cal 10656 
Dharmendra Singh v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 

10657 
Dia Gold Jewels (P) Ltd. v. CIT, (Rajarshi Bharadwaj, J.), 2025 SCC OnLine Cal 2979 
Dia Gold Jewels (P) Ltd. v. CIT, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC 

OnLine Cal 10568 
Dreamz Vanijya (P) Ltd. v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 

10647 
DYS Impex (P) Ltd. v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 

10640 
Eminent Logistics v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 

10631 
Expo Gas Containers Ltd. v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2025 SCC OnLine 

Cal 10661 
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Global Enterprise v. Commr. (CGST), (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 
2025 SCC OnLine Cal 10658 

Hotel Rudra v. Commr., (Smita Das De, J.), 2025 SCC OnLine Cal 10635 
Hotel Rudra v. Commr., (Smita Das De, J.), 2025 SCC OnLine Cal 11171 
IFGL Refractories Ltd. v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 

10645 
Manoj Kumar Bagree v. CIT, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10652 
Mohd. Hasim Khan v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10655 
Moreplus Merchants (P) Ltd. v. CIT, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12143 
MPS Greenery Developers Ltd. v. Bhaskar Das Gupta, (Gaurang Kanth and Joymalya Bagchi, JJ.), 

2024 SCC OnLine Cal 12146 
MPS Greenery Developers Ltd. v. Bhaskar Das Gupta, (Rajarshi Bharadwaj and Apurba Sinha Ray, 

JJ.), 2025 SCC OnLine Cal 10659 
P.B. Enterprise v. Union of India, (Gaurang Kanth, J.), 2025 SCC OnLine Cal 10630 
Rainbow Ventures (P) Ltd. v. CIT, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10643 
Ralco Synergy (P) Ltd. v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10644 
S.N. Trading Co. v. Union of India, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 

SCC OnLine Cal 10641 
Sanjit Acharya v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10646 
Shree Balaji Polycon v. Commr. of State Tax (GST), (Raja Basu Chowdhury, J.), 2025 SCC OnLine 

Cal 10653 
Somenath Ghosh v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10650 
Tarinika v. Commr. (CGST), (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10637 

  
Chhattisgarh High Court   [155] 

Aadim Jati Sewa Sahakari Samiti Maryadit Durgukondal v. State of Chhattisgarh, (Amitendra 
Kishore Prasad, J.), 2026 SCC OnLine Chh 14102 

Aasif Husain v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026 
SCC OnLine Chh 14054 

Adimjati Seva Sahkari Samiti v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC 
OnLine Chh 14041 

Agrawal Agro Centre v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 
13734 

Ajit Kashyap v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 
14138 

Akash Yadav v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 14025 
Anand Kurre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 14087 
Anil Kumar Sidar v. RBI, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 14146 
Anil Kumar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 14110 
Anil Tharvani v. Kalpana, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 14063 
Anish Giri v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 14074 
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